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IN THE CENTRAL ADMIN ISTRAT TRIBUNAL : HYDERABAD BENCH
' AT HYDERABAD

’.O,P..NO. 767/94. - . Date of Orders s5,67.94,

. S

fr. S. Laxman -t oe Applicant.

AND

1. The Telecom Oistrict Engineer,
Nizamabad.,

2. The Gensral Manager, .
Warangal area,
WJarangal,

SR

3. The Chief General Manager,
Telecommunication,
HYd arabad,

4, The Sub=Divisional 0Officser,
Phones, Nizamabad. _ ++ Respondents.

Counsel for the Applicants Sri K. Venkateswara Rao

‘Counsel for the Respondents: 5pi, N.R.Davgraj;Sf.CGSd.

HON 'BLE SHRI JUSTICE V.NEELADKI RAQO 3 VICE CHAIRMAN

HON*BLE SHRI R,RANGARAJAN : MEMBER (ADMN, )
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Copy tos=-

1.

The Telecom District Engineer,Nizamabad,
The General Manager, Warangal Area,Warangal,
The Chief General Manager, Telecommunicat ions,Hyderabad.,

The Sub-Divisional Officer, Phones,Nizamabad,

One wpy to Mr.K,Venkateswara Rao,Advocate,2-2-1136/3/1,
Jayalaxminivas.Ngw Nallakuqta,Hyderabad.

One copy to Mr,N.R.Devaraj,Sr, 0GSC, CAT,Hyderabad,
One copy to Library

One spare, - .

kku,
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Kamareddy.
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o.A.No.767[94.

JUDGMENT . Dt: 5.7.1994

L)

* (AS PER HON'BLE SHRI JUSTICE V.NEELADRI RAO, VICE CHAIRMAN)

. Y - .

Heard Shri K.Venkateswara Rao, -learned couhsel A=
for the applicant and Shri N.R,Devaraj, learned Standing

Counsel for the Respondents.

2. This OA was filed m assailing the order dated
1,7.1994 as per the letter No,E-7-12/Trfs/Sub/11/159
whereby the applicant who is the Digtrict Secretary
of All India Telecom Employees Union Line Staff and

Group-D, Nizamabad, was transferred from Nizamabad to

3. After this OA was heard for some time yesterday
and today (both the learned counsel for the applicant’
and Shri N.R,Devaraj, learned standing counsel for the
respondents submitted the arguments), the learned counsel
for the applicant submitted that as per the instructions
of the applicant, this OA is not pressed and accordingly

an endorsement is made to the effect that this OA is

withdrawn, ]

4, In the result, the OA is dismissed., No costs.\

(R, RANGARAJAN) (V. NEELADRI RAO) f
MEMBER {ADMN. ) VICE CHAIRMAN

DATED: Sth July, 1994.
Open court dictation
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IN THE CENTRAL AD:INISTRATIVE® TR BULTAL
HYDERABAD DENCH /T HYDERARAD,

THE HON'BLE MR.JUSTICE V,NEBLADRI RAQ &
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